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SeconduFluor, .
Commerc1al Complex,
- " Indiranagar,

Bangalone-sa.

 Dated: ‘iTNOV 1993

MPPLICATION NO(s) 79° of 1993, |

o B ;S.Laurence . w/e. , lccounts ﬁfficer Accounts
APPL ICANTS: | a‘?rig

QNBEHEEhce Clothing Factory,nadres
and Uthers. :
‘, TD.

1. 'Sri S.Laurence,Senior RKuditor,0ffice of the
B Pay and Bccounts Opficer(Ors), N.E.G & Centre,
Bangelore-560 042,

2, -  Sri,M.Vasudeve Rao, Central Govt Stng.Counsel,
: ngh Court Buﬂdlbg,vaangelere-SGO 001.

.

SUBJECT:- Forwarding of coples of the Drders passed by

the Central Rdministrative Tribunal »Bangalore,
=S XXX

, Please find enclosed hereu1th & copy of the
ORDER/STAY ORDER/INTER IM URDER/ Passed by ‘this Tribunal

in the above mentioned appllcatlon(s) on 09'1’ 1993,

. S MJUDI ThL BRA\NDHES
m¥ L o (g? ) 4

;
N



CB‘JTRALADC[NISIRATIVETRIBUNAL
BANGAIQ!E BENCH '

O.A. No.735/93.

| TUESDAY THIS THE NINETHDAY OF NOVEMBER 1993
 shri Jystice P.K. Shyamsundar «e. Vice-Chairman
Shri V. Ramakrishnan cen Member [A] .

.S. Iawzenoe, -

Senior Auditor, :

Office of the PAO[ORs],

MEG & Centre, ’

Bangalore-42. ~ , ... Applicant

" Ve

1.‘ ~ The Accounts Offioer;
Accounts Office, ,
Ordnance Clothing Factory,

2. . _The Chlef Oontroller of Acoounts [Factones],
103, Auckland Road, Calcutta-1. :

3. The Controller General of Defence Accounts,
West Block V, R.K. Puram, New Delhi. © . +.s Respondents

[By Advocate Shri M.Vasudeva Rao .
Addl. Oentral Government Standmg Counsel]

"ORDER

Shri Justice P.K. Shyamsundar, Vice-Chairman:

: By the subsequent event of- the respondents satisfying the'
claim put forward by the applicant which 1s one of reimtmrsenent

of t;;e’ medical expenses incurred, this appllcation has become

infructuous and, therefore, it is dlsmssed as such. No oosts.
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SECTIOR OFFICER:
CERTRAL ADIBIRISTRATIVE TRIZ™
ADDITIONAL BERCH
7 BRWGALORE .



